WIT, HUMOUR, POETRY AND COUPLET
4" Session of 17" Lok Sabha (from 14.09.2020 to 23.09.2020)

Sl. Date Subject Name of Member / Poetry/ Humour/
No. Minister Couplet/ Repartee
/Context
1. 15.09.2020 (i) Statutory Resolution regarding | Shri Pralhad Joshi A Sanskrit Sloka
Disapproval of Salary, Allowances -- Drona Parva from
and Pension of Members of Mahabharata
Parliament (Amendment) Ordinance
and (ii) Salary, Allowances and
Pension of Members of Parliament
(Amendment) Bill.
2. 16.09.2020 (i) Statutory Resolution regarding | Shri Tejasvi Surya A Sanskrit Sloka
Disapproval of Banking Regulation -- from Manusmriti
(Amendment) Ordinance and
(i) Banking Regulation (Amendment)
Bill.
3. 16.09.2020 (i) Statutory Resolution regarding | Shri Saptagiri | A verse from Pura
Disapproval of Banking Regulation | Sankar Ulaka Nanooru, a Tamil
(Amendment) Ordinance and Sangam Era work
(i) Banking Regulation (Amendment)
Bill.
4. 16.09.2020 (i) Statutory Resolution regarding | Hon. Speaker Wit / Humour
Disapproval of Banking Regulation
(Amendment) Ordinance and
(i) Banking Regulation (Amendment)
Bill.
5. 18.09.2020 Demands for Supplementary Grants | Shri Jayant Sinha A Poem
and Demands for Excess Grants.
6. 18.09.2020 Demands for Supplementary Grants | Shri Dayanidhi A Kural
and Demands for Excess Grants. Maran
7. 18.09.2020 Demands for Supplementary Grants | Shri Bhagwant A Poem
and Demands for Excess Grants. Mann




18.09.2020

(i) Statutory Resolution regarding
Disapproval of Taxation and Other
Certain
Ordinance and
and Other
and Amendment of

Laws (Relaxation  of
Provisions)
(i) Taxation Laws
(Relaxation

Certain Provisions) Bill.

Shri B. Manickam
Tagore

A Kural

19.09.2020

(i) Statutory Resolution regarding
Disapproval of Taxation and Other
Certain

Ordinance and (i)

Laws (Relaxation of
Provisions)
Taxation and Other Laws (Relaxation
and Amendment of Certain

Provisions) Bill.

Shri Anurag Singh
Thakur

A Poem

10.

19.09.2020

(i) Statutory Resolution regarding
Disapproval of Taxation and Other
Certain

Laws (Relaxation of

Provisions) Ordinance and (i)
Taxation and Other Laws (Relaxation
and Amendment of Certain

Provisions) Bill.

Shri Anurag Singh
Thakur

A Couplet

11.

20.09.2020

Rule 193
regarding Covid-19 pandemic in the

Discussion under

country.

Dr. Shashi Tharoor

A Poem

12.

20.09.2020

Rule 193
regarding Covid-19 pandemic in the

Discussion under

country.

Dr. Shashi Tharoor

A Couplet

13.

20.09.2020

Rule 193
regarding Covid-19 pandemic in the

Discussion under

country.

Shri Dayanidhi
Maran

A Kural

14.

20.09.2020

Rule 193
regarding Covid-19 pandemic in the

Discussion under

country.

Smt.
Chatterjee

Locket

A Poem of Shri
Rabindranath
Tagore

15.

20.09.2020

Rashtriya Raksha University Bill.

Col. (Retd.)
Rajyavardhan
Rathore

A Couplet
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16.

21.09.2020

(i) Statutory Resolution regarding
Disapproval of Insolvency and
Code
Ordinance and

Bankruptcy (Amendment)

(i) Insolvency and Bankruptcy Code
(Second Amendment) Bill.

Dr. Nishikant Dubey

A Couplet

17.

21.09.2020

(i) Statutory Resolution regarding
Disapproval of Epidemic Diseases
(Amendment) Ordinance and
(ii) Epidemic Diseases (Amendment)

Bill.

Dr. T. Sumathy alias
Thamizhachi
Thangapandian

A Kural

18.

21.09.2020

(i) Statutory Resolution regarding
Disapproval of Epidemic Diseases
(Amendment) Ordinance and
(ii) Epidemic Diseases (Amendment)

Bill.

Dr. Shrikant Eknath
Shinde

A Poem

19.

21.09.2020

(i) Statutory Resolution regarding
Disapproval of Epidemic Diseases
(Amendment) Ordinance and
(ii) Epidemic Diseases (Amendment)

Bill

Dr. Sanghamitra
Maurya

A Poem

20.

21.09.2020

(i) Statutory Resolution regarding
Disapproval of Epidemic Diseases
(Amendment) Ordinance and
(ii) Epidemic Diseases (Amendment)

Bill.

Smt. Jaskaur
Meena

A Poem

21.

21.09.2020

(i) Statutory Resolution regarding
Disapproval of Homoeopathy Central
Council (Amendment) Ordinance,
(i) Homoeopathy Central Council
(Amendment) Bill, (iii)

Resolution

Statutory
regarding Disapproval
Council

Indian Medicine Central

(Amendment) Ordinance and
(iv) Indian Medicine Central Council

(Amendment) Bill.

Dr. Bharati Pravin
Pawar

A Poem
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22. |22.09.2020 (i) Occupational Safety, Health and | Dr. Virendra Kumar A Poem
Working Conditions Code,
(ii) Industrial Relations Code and
(iif) Code on Social Security.

23. | 22.09.2020 Jammu and Kashmir Official | Dr. Jitendra Singh A Couplet

Languages Bill.




A SANSKRIT SLOKA

While replying to the discussion on (i) Statutory Resolution regarding Disapproval
of Salary, Allowances and Pension of Members of Parliament (Amendment) Ordinance
and (ii) Salary, Allowances and Pension of Members of Parliament (Amendment) Bill,
on 15" September 2020, the Minister of Parliamentary Affairs, Minister of Coal and Minister
of Mines, Shri Pralhad Joshi quoted the following famous saying in Drona Parva from

Mahabharata :-

T TIE TR T3 T T AT |
BHY :ETHT FTRFAMEIRIATH |

On hearing this, there was thumping of desks from the Treasury Benches.



A SANSKRIT SLOKA

While participating in the discussion on (i) Statutory Resolution regarding
Disapproval of Banking Regulation (Amendment) Ordinance and (ii) Banking Regulation
(Amendment) Bill, on 16" September 2020, Hon. Member, Shri Tejasvi Surya recited the

following two lines from the Manusmriti :

“Yo nikshepam narpayati, yascha anikshipya yachate,

tavubau choravat shashyav dhabyava tat samam dhamam”.

The Hon. Member, Shri Tejasvi Surya explained its meaning as : “A borrower who
does not repay his loan and a banker who does not repay a depositor, both are thieves

and must be punished.”

On hearing this, there was thumping of desks from the Treasury Benches.



A VERSE FROM “PURA NANOORU”

While participating in the discussion on (i) Statutory Resolution regarding
Disapproval of Banking Regulation (Amendment) Ordinance and (ii) Banking Regulation
(Amendment) Bill, on 16" September 2020, Hon. Member, Shri Saptagiri Sankar Ulaka
repeated what the Minister of Finance and Minister of Corporate Affairs, Smt. Nirmala
Sitharaman quoted from Pura Nanooru, which was a Tamil Sangam Era Work, in her

Budget Speech :

“Kai nel aruthuk kavalam koline
Arivudai vendhan neri arindhu koline
Parivu thapa edukkum pindam nachin

Yanai pukka pulam pola

Thanum unnan, ulagamum kedume”

He also explained the narration rendered by the Hon’ble Finance Minister : “A few
mounds of rice from paddy that is harvested from a small piece of land would suffice for
an elephant but what if the elephant itself enters the fields and starts eating.”

He further added that the Government has unleashed the elephant against

cooperative federalism !!

On hearing this, there was thumping of desks from the Opposition Benches.



WIT / HUMOUR

Before replying to the discussion on (i) Statutory Resolution regarding Disapproval
of Banking Regulation (Amendment) Ordinance and (ii) Banking Regulation (Amendment)
Bill, on 16" September 2020, the Minister of Finance and Minister of Corporate Affairs,
Smt. Nirmala Sitharaman sought the permission of Hon’ble Speaker to stand up and reply

to the debate.

Hon’ble Speaker, not giving permission to Hon’ble Finance Minister to stand up and

reply, said the following :

“3R T SATIehT SFART < &F AT TR I Sft 3R areg i oft
AT TS B & [T F el I

On hearing this, the entire House burst into laughter.



A POEM

While concluding his speech on the discussion on Demands for Supplementary
Grants and Demands for Excess Grants on 18" September 2020, Hon’ble Member, Shri

Jayant Sinha recited the following poem:

& ferarmy & fop 9fTeT A 31T Srgepx df et detrer el
firer ST & AT, s qaTer B |
JTHfYRET P 21Tl AR &Y TR A & foRT vl

On hearing this, there was thumping of desks from the Treasury Benches.



10

A KURAL

While participating in the discussion on Demands for Supplementary Grants and
Demands for Excess Grants on 18" September 2020, Hon. Member, Shri Dayanidhi

Maran shared a quote from Thirukkural :

“Anbilaar Ellaam Thamakkuriyar Anbudaiyaar

Enpum Uriyar Pirarkku.”

He explained its meaning as : “Those who are destitute of love, appropriate all they
have to themselves; but those who possess love, consider even their bones to belong to

others.”

On hearing this, there was thumping of desks from the Opposition Benches.



11

A POEM

While participating in the discussion on Demands for Supplementary Grants and
Demands for Excess Grants on 18" September 2020, Hon. Member, Shri Bhagwant Mann

recited the following poem :

“3eT &t EN AT B, WP &R 78 U WIgeid 8,

TSl R & &, TE Bet & &Y 1,

ST T Fdl 81 2, Fth el & 370 |7 Y 97T,

T - 379 A gt strpTeraTulY I & AIsE & I,
cHfepeT ARBR S, T AT SATTebT AT+ Tt 3,

S IR 31T Arere NFEAT o= A5 | SA1eT Feqalrs 8 7y,
ST & RIS, TehlS Tl 3R WRHT et & P e,
WRBR i, ST &R AT hY ATHRT BT Hifors & B IR ST,
T arferay ¥, 7 2ATfera | SR 1T,

1 S SR Arai Y fyanferat ¥ SR ™,

&, 39 91 W 31T MY Hfeqr & o T 8,

Ifp=T Up T 3MTUehT AT U< fop

T 1S A SATST FEAATSH 81 7Y,

ST g X2 & fop =TT &Y aR% A 31 arent

EHRT TS & WA & AT Y GTfies =7aT 8,

Fifen 0T, AT 3R FFIHROT BT G WY A T&T | TP AT B1”

On hearing this, there was thumping of desks from the Opposition Benches.



12

A KURAL

While participating in the debate on (i) Statutory Resolution regarding Disapproval
of Taxation and Other Laws (Relaxation of Certain Provisions) Ordinance and (ii) Taxation
and Other Laws (Relaxation and Amendment of Certain Provisions) Bill, on 19" September
2020, Hon. Member, Shri B. Manickam Tagore concluded his speech by reciting the

following Thirukkural :

“pazhudhennum mandhiriyin pakkadhadhul thevvor

ezhupadhu koti urum”

He explained its meaning as : “It is far better to have 70 crores of enemies than a

Minister at her side who intends to ruin.”

On hearing this, there was thumping of desks from the Opposition Benches.



13

A POEM

While intervening in the discussion on (i) Statutory Resolution regarding
Disapproval of Taxation and Other Laws (Relaxation of Certain Provisions) Ordinance and
(ii) Taxation and Other Laws (Relaxation and Amendment of Certain Provisions) Bill, on
19™ September 2020, the Minister of State in the Ministry of Finance and Minister of State
in the Ministry of Corporate Affairs, Shri Anurag Singh Thakur recited the following

poem :

“THTCAT qeATd ¥ 37T QT & IST R,
Theld Ueh IY db off foh shedl ¥ & ST,
G 310 6 3T Bl § St B,

JMYPT & IR Yhe ST, b 8T 947 4TI

On hearing this, there was thumping of desks from the Treasury Benches.



14

A COUPLET

While intervening in the discussion on (i) Statutory Resolution regarding
Disapproval of Taxation and Other Laws (Relaxation of Certain Provisions) Ordinance and
(ii) Taxation and Other Laws (Relaxation and Amendment of Certain Provisions) Bill, on
19" September 2020, the Minister of State in the Ministry of Finance and Minister of State
in the Ministry of Corporate Affairs, Shri Anurag Singh Thakur recited the following

couplet :

«3noft <t Aot e 7 R ag €, ot 31T Sel-fug A 31T 98 &
TQ 7T 42T 8¢ & S7EI A, ST T IR 984 & - ST T qRE 95 21

On hearing this, there was thumping of desks from the Treasury Benches.



15

A POEM

While participating in the discussion under Rule 193 regarding Covid-19 pandemic
in the country on 20" September 2020, Hon. Member, Dr. Shashi Tharoor recited the

following poem :

“BH IE TSI e P TETHIRY AT oY, T I 97 W2 § Fp Ay 7T o,
TR A o7 oY ETeTTer O 7 8t ¥of &bl ge) Ux o JariY 7 9,
WTSeheT U= §¢ aTY BT ST TET ST, SATLT TR AT Y BT et 781 e,
3refeaawrIT 597 TR AU =1 XY, TS g9RY St g_1 A1 1 ey,
ferer ueet uR &9 it e TEY 3T, ot R & AT, 7 AR T 9T,
3THT AT IS o &9 T A 9,

FHeT-STeT et el dl ATIE a9 Wad 9,

&9 IE T8l Fad 3 7Rt 78l oft, 59 9% a7 32 & 5 sy 78 o

On hearing this, there was thumping of desks from the Opposition Benches.



16

A COUPLET

While participating in the discussion under Rule 193 regarding Covid-19 pandemic
in the country on 20" September 2020, Hon. Member, Dr. Shashi Tharoor recited the

following couplet :

TR-ER F 37eRT B, FEl TeR T8 &,
43 & gar @, AR TE Bl

On hearing this, there was thumping of desks from the Opposition Benches.



17

A KURAL

While participating in the discussion under Rule 193 regarding Covid-19 pandemic
in the country on 20" September 2020, Hon. Member, Shri Dayanidhi Maran recited the

following Thirukkural:

“Idippaarai lllaadha Emaraa Mannan

Keduppaar llaanum Ketum”

He went on to explain its meaning as : “If a King does not have good advisors who
stop him and tell him that he was doing wrong and that he should do not do that, then he

will fall into ruin.”

On hearing this, there was thumping of desks from the Opposition Benches.



18

A POEM

While participating in the discussion under Rule 193 regarding Covid-19 pandemic
in the country on 20™ September 2020, Hon. Member, Smt. Locket Chatterjee concluded
her speech by reciting the following poem of Shri Rabindranath Tagore :

‘O my lord,
Kindly remove all fear of people,
Fear of administration,

Fear of death from this unfortunate country.
This huge burden on the suppressed,
This continuous pain,

This prostration on dirt everyday,
Punishment every moment,

This disrespect of self,

Inside out,

This bondage of slavery,

Bowing down of head before others every now and then —
Sacrifice of human dignity —

Do away with this burden of shame.

Let us stand upright in the infinite sky line

Amidst liberal light and open air’

On hearing this, there was thumping of desks from the Treasury Benches.



19

A COUPLET

While participating in the discussion on Rashtriya Raksha University Bill, on 20"
September 2020, Hon. Member, Col. (Retd.) Rajyavardhan_Rathore recited the following

couplet :

“ghe1q g9 fo=1 a1 8 o<1 u=amst

HYAX T DYCARITST ST 1T

On hearing this, there was thumping of desks from the Treasury Benches.
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20

A COUPLET

While participating in the discussion on (i) Statutory Resolution regarding
Disapproval of Insolvency and Bankruptcy Code (Amendment) Ordinance and (ii)
Insolvency and Bankruptcy Code (Second Amendment) Bill on 21t September 2020, Hon.

Member, Dr. Nishikant Dubey recited the following couplet of Dixit Dankouri :

“« 977, 7 IgeR, 7 g J g4Iy,
2 et ofY SroiR, A AT AHY 827

On hearing this, there was thumping of desks from the Treasury Benches.



21

A KURAL

While participating in the discussion on (i) Statutory Resolution regarding
Disapproval of Epidemic Diseases (Amendment) Ordinance and (ii) Epidemic Diseases
(Amendment) Bill, on 21% September 2020, Hon. Member, Dr. T. Sumathy alias

Thamizhachi Thangapandian recited the following Thirukkural:

“Varumunnar kavadhan vazhkai yerimunnar

Vaithuru pola kedum”

The Hon’ble Member explained it as : “The prosperity of him who does not timely
guard against the faults, will perish like the straw before the fire. In brief, prevention is

better than cure.”

On hearing this, there was thumping of desks from the Opposition Benches.



22

A POEM

While participating In the discussion on (i) Statutory Resolution regarding
Disapproval of Epidemic Diseases (Amendment) Ordinance and (ii) Epidemic Diseases
(Amendment) Bill, on 21%' September 2020, Hon. Member, Dr. Shrikant Eknath Shinde

concluded his speech by reciting the following poem :

F & ST 7 FRRT B, P o TR Y | AR,
&Y TToTeT Y [ed! fehaTd 8, I JUD-qdh ST R,
®1S g1 Y T YT, S et fre T quie W,
q G FSTTST &7 TR B, SIRT Preret | firelr &,

3itx wveret fewefaT & <&t FN”

On hearing this, there was thumping of desks from the Treasury Benches.



23

A POEM

While participating in the discussion on (i) Statutory Resolution regarding
Disapproval of Epidemic Diseases (Amendment) Ordinance and (ii) Epidemic Diseases
(Amendment) Bill, on 21%" September 2020, Hon. Member, Dr. Sanghamitra Maurya

concluded her speech by reciting the following poem :

GR JATUST F 2T T AT AT T A WP 7,
B AN P AHA STeT g1 & PIRIAT Bl |,
A SfY & ST UR RT WRINT &,

FIfeR ST BT WaR W 11T & FISt R A

On hearing this, there was thumping of desks from the Treasury Benches.



24

A POEM

While participating in the discussion on (i) Statutory Resolution regarding
Disapproval of Epidemic Diseases (Amendment) Ordinance and (ii) Epidemic Diseases
(Amendment) Bill, on 21%' September 2020, Hon. Member, Smt. Jaskaur Meena recited

the following poem :-

“TT 84 R T i By AiefE v o,
It o O S A 818 RS [

On hearing this, there was thumping of desks from the Treasury Benches.
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25

A POEM

While participating in the discussion on (i) Statutory Resolution regarding
Disapproval of Homoeopathy Central Council (Amendment) Ordinance, (ii) Homoeopathy
Central Council (Amendment) Bill, (iii) Statutory Resolution regarding Disapproval Indian
Medicine Central Council (Amendment) Ordinance and (iv) Indian Medicine Central
Council (Amendment) Bill, on 21 September 2020, Hon. Member, Dr. Bharati Pravin

Pawar concluded her speech by reciting the following poem :-

“{q W= FRa:
SER N AENLDIH

B g =1 <@ Sft fARRT Siles @r |,

JT3AT B NPT YA,
R BT TIF TG AR R Sia 9191

On hearing this, there was thumping of desks from the Treasury Benches.



26

A POEM

While participating in the discussion on (i) Occupational Safety, Health and Working
Conditions Code, (ii) Industrial Relations Code and (iii) Code on Social Security, on 22"

September 2020, Hon. Member, Dr. Virendra Kumar recited the following poem:

I G & T B & HITeT SIRTATAT M1
G & AT SRTAT 3T T B
8T B & URaTE SW AR o i

On hearing this, there was thumping of desks from the Treasury Benches.



27

A COUPLET

While intervening in the discussion on Jammu and Kashmir Official Languages Bill,
on 22" September 2020, the Minister of State of the Ministry of Development of North
Eastern Region, Minister of State in the PMO, Minister of State in the Ministry of Personnel,
Public Grievances and Pensions, Minister of State in the Dept. of Atomic Energy and
Minister of State in the Department of Space, Dr. Jitendra Singh concluded his speech by

citing the following couplet :

“ AT WET STET § B TIRT BT 34T,
PEH & T DT Toeh-U-FRT NI =T

On hearing this, there was thumping of desks from the Treasury Benches.



